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and {0). Shri M. A Wadud Khaﬂ,
Secretary to’ Goverfilnesit and” Chil¥-
man-designate of the Holding Com-
pany for Steel led a. delezatnon to
Italy, Sweden and France to study
“ the structure and working of Hold-
ing Companies, Shri Wadud Khan
also vxsité’d“ T.ondon for discussions
with the Chaivman of ‘the ‘British Air-
ways Board..

(c) The report of the delegation is

under preparation and is expected to
be submittéd to Government soon.

Labour disturbances in Andaman and
Nicobar Islands

1461, SHRI M. KALYANASUNDA-
RAM: Will the Minister of LABOUR
AND \REHABILITA’I‘ION be pleased
to state:

(a) whethér there were widespread
labour disturhances in the Andaman
and Nicobar Islands recently;

(b) it so, what were their demands;
-and .

(¢) the manner in which Govern-
ment tackled that labour problem?

THE MINISTER OF LABOUR AND
REMABILIFATION -~ (SHRT- R. K.
KHADTLIARY: -(4) No; Shr:

(b) and (-c.)-.“no not arise. .

Production, jmport and Gistribution of
T
1462. SHRI ROBIN SEN: Will the
‘Minister of STEEL AND MINES = be
plemed m state: :

(n) the production of steel in Indln
durmg the lagt: thrae ygm;s and its
‘State-wise d!itﬂbution for domestie
and !ndusttw. m yeam-whe lnd .

(b) the amount ot “steel’ lmporhd

-during - fhe last three years and . m':

»stawwm aﬂmﬂm m—whe?
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THE mmsrm or STATE m THE

tb (b) Three stntements ére laid-m
the’ Tablé of ‘the House. . |Placed m
Libﬂtf'y‘ Beé: ﬂﬁ LT~3789/?2‘

EnclZence of T.B. in Coal Mine woekers

1463. SHRI ROBIN SEN: Will the
Ministsr of LABOUR AND REHABI—
LITATION be pleased to state:

;a’i whether Government's attention
has b“een drawn to the allegation of
Shri Pankaj Banerjee, Convener of
Health Service, Coal and Mines, wherée
he told that 39,000 workers of Coal
Mines are suffering from T B. and
most of them are living fn Bihar and
West Bengal;

(b) the reaction of Government and
the stens taken to save the workers
from the disea:e; and

(c) whe'her these workers are be-
ing given treairnent; if sv, the nature
thereof?

THE MINISTER OF LABOUR AND
REHABILITATION - (SHRI R. K.
KHADILKAR): (a) to (c). Inferma-
tion is being colleeted and will be
placed on the Table of the House.

Bonus to Central Governmesnt
Employees ‘

1464, SHRI ARVIND NETAM: - -
. SHRIR'N.‘SHARMA: .
Will the, Minister of LABOUR AND
REHAmrrA'rmN be plensed to
state: .

(a) whether a scheme to ;rant Bonus
o certain cmorim .of -the Central
Govemment Bmxmm ‘ia under- ‘the

active. mdmm:z of gba Govem-
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THE MINISIER OF LABOUR AND
REHABILITATION (SHRI R K
KHADILKAR) (a) No Sir

(0) Dues not arise

Foregn exthange spent on housing of
Indian Missions abroad

1465 SHRI N K SAN\GH] Wil
the Minister of FXTERNAL AFIAIRS
be pleased o state

(a) the totai mount of money Gov
ernment paid 1 ‘ r 1gn exchanpe for
housing Indian Mi: sions  abroad 1n
rentod premu es acriig the last three

vears and

{b) wheihe
own piemises to rouse
Mi- 10ns abroad®

the.e 1s any schemge to
the Indian

THE DEPUTY MINISIcR IN [Il
MINISTRY OF EX1ERNAI AFFAIRS
(SHRI SURENDRA PAL SINGH) (a)
The iniormation 14 not 1eadily avail
able und 15 be ng collscled from Indian
Missions abroad

(h) Gwding prinuples have Leen
foimulated for purchase/constiuction
ot bwldings abroad to house the
Indian Missions These are the avail
ahility of funds and the proposa s be-
ng economical to Government in the
context of recurring rentalc  essen
tiality, etc Chancery buildings in 12
countries are now owned by (sovern-
ment Unfortunately, during the last
two vears or so, because ol the need
for conserving all resources to meet
motre urgent rintional tasks, 1t has been
difficult to locate funds for purchasge/
construction of bwldings abroad How-
ever, at preseni a number of proposals
1 this regard are under consideration

Appointment of 2 Pension Commission
for Armeéd Foreos

1488 SHRI D P JADRSA
TERSRIA

Will the Minister of DEFENCE be
dleased to state:
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(2) whethe; Government are con-
sidering the question of appoimtment
ot a Pension Commission to look into
the pension structure of the Armed
Forces and

(b) 1f so the particu ars thereol”

Il ™MINISTER OF DEFENCE
(S iIR! JACJIVAN RAM) (a) and
(1) Th» 1 urd Pay Commussion are

examuun, and will make reconmmenda-
tions on mter alia the structure of
oeath-cum retiiement benefits of per-
onnel belunging to the Armed Forces
rherato ¢ Goveinmeal do not (on-
siger it necessary 1o appoint a wepa
ite Pension Commussion to look into
ihe pension struciuie of the Armed
borces

Renanan,, of Calcutta Maidan as
Netan Mardan

146" SHRI SAMAR GUHA will
the Mu1 tes ol LI FENCE bhe pleased
fo state

(a) whether the otfention of Gov
ernment has been driwn to the report
to the efiect that 1n a citizen’s meet-
ing held at the Indwun Association
Hall 1in Calecufta on the Azad Hind
Dav on the 21st October 1872 a revo-
Jution was adopted 1equesting th
Defence Mimstry to rename (alcutta
Maidan as Netan Maidan

(b) whether all Cacutta news
papers published ths report about the
resolution on the 22nd October, 1972
and

(¢) f so whether Government will
take necessary step before Netajs
birthday on next 23rd January to
renamg the Calcutta Maidan as Nefap
Mawdan’?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) (a) and
(b) Government’s attention has been
drawn to revorts m certain Calcutta
newspapers about the resolution
adopted requesting the Defence Mims-
try to rename Calcutta Maidan as
‘Netajt Mawden®,





